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PLANNING ~ pJeur:d 10 state: 
(al whother Union Government have 

provided a grant of Rs. I crore to the State of 
HimacJuoI Pradesh for Rural Water Supply 
Schnnes ; and 

(b) if 10, the broad outlines of 8u~h acheme ? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH- AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P. 
CHATTOPADHYAYA) : (a) Yes. 

(b) The Centnll Government have initiated 
a Central SchnBe for accelerated Rural water 
Supply during 1972-73 to ensure the provision 
01 afedrinkin& water supply to disadvanta-
geous viUages under the follow in,! categories :-

(1) Villages which do not have an 
.... ured source of drinking water withiu 
a reasonable distance (say one mile). 

(2) "iUages which need protection or 
treatment of their e.tiSling sour"", of water 
eupply if they lie in a....... wbicb are 
ehoknl endomic or guineaworm infest"" 
or for other reasons such as prnence of 
ftourides, salinity or iron in n:cessive 
quantities; and 

(5) Vi1Jag_ wbicb hav~ inadequate 
arral18_t of IUpply of drinking water 
for wraker sections of society such as the 
tribata, Harija .... etc., 

During 1972-73, scheme. worth Rs. 20 crores 
would be sanctioned ard tbi. assistance would 
be available 10 the State Governmenu and 
UDioo Torritorics aa grant-in-aid. 

11M. SHRI K. P. UNNIKRISHNAN: 
SHRI C. K. CHANDRAPPAN : 

Will the Mindt... of SHIPPING AND 
TRANSPORT be pleated to Itate: 

(a) whether t~h! have been inaillent 
demand. from the people and the Government 
of Ketala (or the fe-alignment to National 
Highway 17 from Feroke to Ernakulam; 

(b) if JO, tbedec;iaion of the GoverJUDcot of 
India; and 

(c) whether tbe Government of Kerah. hal 
otrered to reimburse tbe cost of the road 
~- Per. and Trichur iD tbia highway? 

THE MINISTER OF STATE IN THE 
DEPARTMF.NT OF PARUAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA): (a) and (b). Peruke aDd Emakulam 
are connected by two National Higbwayl, ftc., 
N. H. No. 17 (Belween Feroke and Tricbur, 
and N. H. No. 47 (~Iween Trichulr and 
Ernakulam). There baa been a demand frOID 
several quarten for the development of coastal 
road bel ween Feroke and Ernakulam involving 
Ihe re-alignment of N. H. No. 17 belween 
Feroke and Tricbur and the provhion of an 
altogelher new road along Ihe coasl from near 
Trichur up 10 Ernakulam close and parallel to 
the n:istiDg N. H. No. 47. Tbe proposal was 
examined and tbe Slale Governmellt bave beeD 
requested to review Ihe matter further by 
colll'cting crrtain information, details and 
additional cost data. 

(e) Ye., Sir, tbe Slale Government bas 
offered 10 rtimbur!IC the expenditure incurred 
loy Ihe Central Government on Ihe develop-
ment of Ihis road. 

R....,n 01 the .tud,. _ FaD u. Price 01 
Cocoaut u. Kerala 

1135. SHRI K. P. UNNIKRISHNAN : 
SHRI VAYALAR RAVI : 

Will the Minister of AGRICULTURIl. be 
pleased to atale : 

(a) whether· the Governmenl had IeIlt a 
Study Tram to study the crash in Coconut 
prices in Kerala; 

(b) if 50, wbelher Ibe team haa lubmitlrd 
i Is report ; and 

(c) the salient fealures of the report and the 
decision of the Government in thil regard? 

THE MINISTER OF STATE IN THR 
MINISTRY OF AGRICULTURE (SHRI 

ANNASAHEB P. SHINDE) : <a) and (h). Yel, 
Sir. 

( .. ) The Team recommended certain meaurea 
like initiating price support measu ..... , restricting 
the import of copra, re1axation of lOII1e 
restrictions in trorward tnoding in coconut oil, 
increalling\he productivity per unit .rea and 
rejuvenation of di_d coconut plantationl, 
modernising tbe Copra Milling Industry in 
Kenl. and improving tbe marketing ........ !!...: 
menll. After conlideradon of the teeommOlld-
alions made by tbe te.m, the GOVUDrDcnt have 




